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Conference of All India Majlis-e-
Mushawarat

4666. SHRI SHRI CHAND GOYAL:
Will the Minister of HOME AFFAIRS

be pleased to state:

(a) whether a conference of All
India - Majlis-e-Mushawarat was held
at Delhi from October 2 to 4, 1969;

(b) whether the conference has
demand2d  establishment of Riot
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Police Forze with 50 per cent Muslim
1epresentation 4t zl' levels; and

(c) whether the conference has
also demanded for the establishment
of Riot Intelligence Cell at the Cen-
tre under the charge of the Prime
Minister with effective Muslim re-
presentation thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
(a) According to information received
from the Delhi Administration, a
Conference of the All India Majlis-e-
Mushawarat was held at Delhi from
October 3 to 5, 1969.

(b) and (c). Yes, Sir.

Murder of Legislators

4667. SHRI SHRI CHAND GOYAL:
Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the number of legislators
murdered during the last one year;

(b) the reasons behind these mur-
ders; and

(c) the steps taken to protect the
lives of Legislators in view of the
increase in crimes?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):

(a) to (c). The State Gavernments of
Andhra Pradesh, Assam, Gujarat,
Haryana, Madhya Pradesh, l_VIahara-
shtra, Nagaland, Orissa, Punjab, Ra-
jasthan and West Bengal and .all the
Union Territories having Legislative
Assemblies have reported that during
the last one year no Legislator was
murdered in their State/Union Terri-
tory. The Government of Keerala
have reported that one such 3'nurder
took place in their State during 'the
last one year. The reasons behind
this murder is stated to be Trade
Union rivalry.

The information in respect of the

emaining State Governments will be
}.aid on the Table of the Sabha, on

receipt from them.





